1IN TYE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH HYDERABAD.

0.A.NO. 189 of 1996, ' R
Be tween . Dated: 14.2.1996.
K.Chandra Kumar °se Applicants
S.R.Vankatesam And

Y

1. The chief pPersonnel Officer, Seouth Central Raifway, Railnilayam
Secunderabad.

2. The Deputy Chief Mech. Engineer, Carriage Repair shop, Tirupati

3., The Workshop Personnel Officer, Carriage Repair Shop, South
Central Railway, Tirupathi.

e ) Respondents
counsel for the Applicant + Sri. K.Sudhakar RrReddy

counsel for the Respondents : Sri, C.V.Malla Reddy, SC for Rlym

CORAM:
Hon'ble Mr. Justice v.Neeladri Rao, Vice Chairman

Hon'ble Mr, R.Rangarajan,, Administrative Member

contd:...2/=-



OA 189/96, . . Dt, of Order:14-2=06,

(Order passed by Hon' ble Shri R.Rangarajan,
Member (R) ).

. wiig . .
“rmmb - 1. twia ALA. . who wuES

sslected Por the post of Skillad Artisans on the basis of
L‘ﬁ’ WO Omgglfrft;tji—:’l‘do.TR/P.563/Skilled/93/2 dt.14-4-93£could not
be accommodated as Skilled Artisang;but an option was given
to them to give their willingness for costing in a Group-0
post as a Khalasi. It is statad Far_tha applicants that they
have given thair options within the time. But they have not
been appointed so @aﬁ;eithar5§éﬁégi1§§ﬁhﬁiﬁﬁs§p or as Khalasi
in a Group-0 post. IHsnce this 0.A. is filed praying for a
direction to the respondents to appoint them as skilled
Artiisan or as Khalaéi (i.e. éroup-D post in the scals of
&,E50—94D) in Carriége Repair Shop/Tirupathi, at Diesel Loce
Shed/Kazipet/Guntakal/Vi jayawada and Electric Loco Shed,
Vijayawada/Lallaguda and the applicants should be considered

first before considering any other candidates for employment

in Group-0 post.

2. Tha prayer in this 0.A. is similar to the
prayer inthe 0.A.813/95, which was decided on 19-2-95,

wherein both of us wers parties to the judgement. In viay

of the s;mibafhty betwe f. thisolAiand 0A 813/95, we follou

20
e
the same direction as was givan in 0A 813/95. Accordingly

the following direction is given :-
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The respondents are directed to offer the

applicants herein for appointment as Group~D as and when the

vacancies arisa in outsiders guota in C.R.35., Tirupathy or

| anywhere else in buntakal Division in their turn subject

to the condition that the applicants gave accepbance for

Group-D post within tha stipulated time and also accepted

"the terms and conditions stipulated therein, The applicants

should be considered FPor appointment in Group-0 ﬁosts in their
turn first, befere congsidering any other auta@ﬁéﬁbendidate
whose namesare not already in the list for appointment in
Group-B posts in CRS, Tirugathy or anywhere else in Guntakal

s,

Divisgion.

3. 0D.A. is ordered accordingly at the admission

stage itself. No order as to costs¢é/

‘ (V.NEELADRI RAC) h

(R.RANGARAJAN)
Member (A) Vice=Chairman

Datad: 14th FebruaryL 1996. , ‘2 é&ﬁ—- a6
Dictated in GOpen Cpurt. Ieputy Registrar(J)CC

avl/
=
‘To

1. The Chief Pefsonnel Officer, S.C.Rly,
Railnilavyam, Secunderabad.

2. The Deputy Chief Mechanical Engineer,
Carriage Repair Shop, Tirupathi.

3« The Workshop Personnel Officer, Carriage Repai h
S.C.Rly, Tirupathi. ’ s patr Shop.

4. One copy to Mr,K,Sudhakar Reddy, Advocate, CAT.Hyd,
5. One copy to Mr,C.V.Malla Reddy, SC for Rlys, CAT.Hyd.
6., One copy to Library, CaT.Hyd.

7.0ne spare copy.
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TYPED BY " CHECXEL BY
COMPARED BY 'APPKOVED BY

IN THE CENTRAL ADMINIS TRATIVE TRIBUNAL
HYLERABAL BENCH AT HYZERABAD -

THE HON'BLE MR.JUSTICE V.NEELADRI RAQ
| VICE CHAIRMAN

ANJ?_/

THE HON*BLE MR.R.RANGARAJAN s M{a) - ;

Dateds (U~ -1996
. GRDERATULGMENT

issued.

M.A/R.a./C.A.No.

- . - in

0.A.HG. - ‘30\ q6.

T.A.No, (w.p.No. )

Admitt2d -and Interim directions

Allowed.'

DlSpand of with directions

‘Dismissed. g}~ e adultinon 9&0&%&

D:Lsm:L ssed as W1thdrawn .

L ;D:Lsmlssed for default.

Orde red/Re jected.

N‘o ,Order as to costs.
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